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IA No. 154351/2025 - STAY APPLICATION

Signature-Net Verified

sl (C) No. 631/2025 (PIL-W)
©34° No.  155803/2025 -  PERMISSION TO FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 154421/2025 - STAY APPLICATION



W.P.(C) No. 642/2025 (PIL-W)

IA No.  163281/2025 -  PERMISSION TO
DOCUMENTS/FACTS/ANNEXURES

IA No. 164509/2025 - PERMISSION TO FILE AMENDED WRIT PETITION
IA No. 156189/2025 -

W.P.(C) No. 686/2025
IA No. 170426/2025 -

W.P.(C) No. 700/2025
IA No. 173858/2025 -

W.P.(C) No. 701/2025
IA No. 174074/2025 -

W.P.(C) No. 708/2025
IA No. 175869/2025 -

W.P.(C) No. 676/2025

W.P.(C) No. 674/2025

STAY APPLICATION

(PIL-W)
GRANT OF INTERIM RELIEF

(PIL-W)
STAY APPLICATION

(PIL-W)
STAY APPLICATION

(PIL-W)
STAY APPLICATION

(PIL-W)

(PIL-W)

FILE

ADDITIONAL

Date : 12-08-2025 These matters were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE SURYA KANT
HON'BLE MR. JUSTICE JOYMALYA BAGCHI
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M Shaz Khan, Adv.
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Neha Rathi, Adv.
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Mr. Prateek Kumar, AOR
Mr. Abhinav Thakur, Adv.
Mr. Rajesh Kumar, Adv.
Ms. Raina Anand, Adv.
Mr. Ashish Shukla, Adv.
Mr. Mohit Mishra, Adv.
Mr. Kumar Utsav, Adv.
Mr. Deepak Sharma, Adv.
Mr. Devansh Rai, Adv.

Mr. Rakesh Dwivedi, Sr. Adv.
Mr. Maninder Singh, Sr. Adv.
Mr. Mohd. Yasir, Adv.

Mr. Kumar Utsav, Adv.

Mr. Ashish Shukla, Adv.

Mr. Eklavya Dwivedi, AOR
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Ms. Sansriti Pathak, Adv.

Mr. Gaurang Bhushan, Adv.

Dr. N. Visakamurthy, AOR

Mr. Manish Kumar, AOR
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Mr. S. Udaya Kumar Sagar, AOR

Mr. Barun Kumar Sinha, Adv.
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Mr. Debanjan Mandal, Adv.
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Ms. Aarati Sah, Adv.
Mr. Animesh Shukla, Adv.

Mr. Arman Roop Sharma, Adv.
Ms. Shimpy A. Sharma, Adv.
Mohd. Aman Khan Afghan1 Adv.
Ms. Priya Pachouri, Adv.

Ms. Shivangi Goel, Adv.

Mr. Vinod Kumar Tewari, AOR’

Mr. Kaleesswaran Raj, Adv.
Mrs. Thulasi K. Raj, Adv.

Ms. Aparna Menon, Adv.

Ms. Chinnu Maria Antony, Adv.
Mohd. Sadique T.A., AOR

UPON hearing the counsel the Court made the following

ORDER
1. Arguments heard, which remained inconclusive.
2. List tomorrow, i.e., 13.08.2025, for further hearing.
(ARJUN BISHT) (PREETHI T.C.)
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